GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
DEPARTMENT OF INDUSTRIAL POLICY & PROMOTION
LOK SABHA

UNSTARRED QUESTION NO. 4368.
TO BE ANSWERED ON MONDAY, THE 12™ DECEMBER, 2016.

ONLINE TRADING
4368. SHRI PR. SENTHIL NATHAN:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
aiffisd wa 3T #AY
(@) whether the Government has collected any data on the business done by the
online trading companies after the announcement of demonetisation on 8th
November 2016;

(b) if so, the details thereof and the modalities adopted to check and monitor the
trading activities in this regard;

(c) whether there is any increase in the online trade activities in the country after
the demonetisation; and

(d) if so, the details thereof, company-wise?

ANSWER

ST Ud 3EANT TsIHN (FaaT TR fastar dareor)
THE MINISTER OF STATE (INDEPENDENT CHARGE)
OF THE MINISTRY OF COMMERCE & INDUSTRY
(SHRIMATI NIRMALA SITHARAMAN)

(@): No, Madam.
(b):  Does not arise.
(c):  No such assessment has been conducted by the Government.

(d):  Does not arise.
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